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tonnes is stored in CAP storage in
Punjab and Haryana, respectively.
CAP storage is safe and scientific
and it is well looked after by techni-
cal staff employed for the purpose.
It is, therefore, not correct to say that
paddy stocks lying in the open under
CAP system of storage are exposed
to revages of whether, In spite of
precautions, some losses do take place
due to reasons beyond the control of
FCI, e.g. natural calamities, untimely
heavy rains, cyclones, floods etc.

There has been some resistance on
the part of Rice millers of some areas
to undertake shelling of FCI paddy in
spite of the fact that FCI has been
sanctioning milling rates keeping in
view the outturn ratios of rice and
expenses incurred by the millers etc.
However, millers are demanding still
higher rates and approximately 6.39
lakh tonnes is still lying uncontract-
ed,

(¢) A total] quantity of 29,286
tonnes paddy is reported to be affect-
ed and salvaging of the affected
stocks is in progress. The actual
position will be known at the end of
operation. A quantity of 570 tonnes
has so far been declared as damaged.

In view of drought conditions pre-
vailing in Eastern, Central and Sou-
thern States besides Uttar Pradesh,
eftorts have been made to utilise the
milling capacity in those areas by
moving paddy from Punjab. A quan-
tity of about 60,000 tonnes of paddy
has been moved from Punjab betwe-
en November, 1979 and May, 1980.
Efforts are continuing to get the
balance paddy stocks contracted early.
Other steps like reqnisitioning of mil-
ling capacity are also being con-
templated.

Linking of Indian Satellite Communi.
cation System with Imternational
System

1606. SHRI D. S. A. SIVAPRA-
KASAM: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether Government have pro-
posed to link the Indian Satellite

Communication System wi -
ternational System; t the In

(b) if 80, when the linka i
take place; and ge will

(¢) the benefit
Jinkage? expected from the

THE MINISTER OF COMMUNICA-
r’I;IONS (SHRI C. M. STEPHEN): (a)
o,

(b) Does not arise.

(¢) Does not arise.

Reconstitution of Central Social
Welfare 'Board

1607. SHRI S. M, KRISHNA: Will
the Minister of SOCIAL WELFARE
be pleased to state:

‘ .(a) whether any action has been
initiated to reconstitute the Central
Social Welfare Board;

(b) if so, the constitution of the
new Board; and -

(¢) if not, the reasons therefor?

THE MINISTER OF EDUCATION
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARA-
NAND): (a) No, Sir,

(b) Does not arise

(c) According to the Resolution
constituting the present Board the
tenure prescribed is upto 30th Sep-
tember, 1980, i

Re-Examination of Withdrawn Text
Bookg

1608. SHRI OSCAR FERNANDES:
Will the Minister of EDUCATION be
pleased to state:

(a) whether there have been some
cases in the Janata Government that
certain text books and history texst
beoks werg withdrawn from the
school syllabus;





